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Shri Abid Ali: May be so. If the
hon. Member’s information is like that
I accept it.

Shri Palaniyandy: May [ know
whether any time limit has been fix-
ed within which the units which have
not yet implemented the award have
got to implement it?

‘Shri Abid Ali; !t should be within
six weeks so far as the receipt of the

report that I have just mentioned is -

concered, and thercafter appropriate
action will be taken.

Shri Ram Krishan Gupta: May |
know whether it is a fact that the
recommendations of the Wage Board
have not been implemented in the
Punjab Cloth Mills at Bhiwani; if so,
what action Government propose to
take in this matter?

Shri Abid All: In Punjab there are
six mills out of which two have fully
implemented, three have partially
implemented and one has not impie-
mented. This particular mull is cover-
ed by the Government's decision
according to which the recommenda-
tions of the Wage Board do not apply.

Shri Tangamani: The hon. Deputy
Minister stated that 33 mills are yet
to implement this Wage Board's
award. 1 would like to know the
number of workers who will bpe
covered in these 33 mills and the
number of mills which have not im-
plemented it in the Madras State?
May I also know whether it 1s not a
fact that thc Wage Board considerct
the capacity of these mills and nu
question arises about their inability
to pay?

Shri Abig All: In Modrus, Su, the
number of mills which have nu' -
plemented this award according to
my information covers only 2233
workers. In the mills which have im-
plemented the award the number of
workers is 90,733 and in the mills
which have partially implemented the
number of workers is 1,335, So, 2333
workers only are those to whom this
benefit has not reached and, of course,
as 1 have said earlier, an enquiry will
be made.
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Shri 8, M. Banerjee: If these 33
mills which have not yet implementad
the award fai] to implement it within
six weeks as the hon. Deputy Minister
stated, will Government proceed with
the legislation?

Shri Abid All: It should be appre-
ciated that even in case of awards
which are statutorily applicable seme
percentage of the employers do not
Implement them and in their case
legal action is taken, when sometimes
they go into liquidation. The hon.
Member should appreciate that out of
about nine lakh workers only less
than three per cent have not received
the benefit, and when it is voluntary
and not legally applicable it should be
appreciated that the work has been
done very well and in a very satisfac-
tory way. With regard to others also
it is not that there is only inability,
it is unwillingness and in some cases
inability also. As I have said earlier,
investigation is being made and where-
ever it is unwillingness appropriatc
action will be taken.

Buildings for Posts and Telegraphs
Department

rShrl Bhakt Darshan:
*865. { Sardar Igbal Singh:
| Shri A M. Tariq:

Will the Minister of Works, Hous-
ing and Supply be pleased to refer to
the reply given to Starred Question
No. 1756 on the 27th April, 1861 and
state:

(a) the extent of pregress made s2
far in its work by the special wing of
the C.P.W.D. set up for the construc-
tion of the buildings for Posts and
Te'egraphs Department; and

(b) the nature of construction worz
approved under it for the flnancia’
year 1961-62?

The Deputy Minister o Works,
Housing and Supply (Shri Amll K
Chanda): (a) It is rather early %o
assess the progress effected by the
creation of this wing.

(b) The work consists of the cons-

truction of a large number of office
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Depariment, Telephone Exchangess,
residential quarters, Post Office build-
ings, Rest Houses.

st wer A o sAR, waT A
7ft Y & e § ag Q@ Wi g fE
®TE ® & A Fag & il 7% g
A QW I AT aF FH Y
N oF FAHT ¥ oF oFEgfea gN-
faaz agl <ar amaT a7 aF &™) QO
sufq AET gr aFdr | ®47 g9 9T fa=w}
fear srw@r ¢ 7

Shri Anil K Chanda: It is a fact
that the posts have not yct been man-
ned, but so far as the senior posts,
particularly the executive engineers’
posts, are concerned, they have all
been filled. From the list that has
been supplied to me 1 find that quite
a number of lower posts, like that of
section officers, overseers and clerical
staff have not yet been filled.

oY wen T WA, w97 gg |
& & garz waraa i ardY segfasas
fafagt 7 gg A=raq %) ag faar @
f& g7 &9 & 379 QU qAAE AG R
g FA TG A IT & G @ E AR
1 IAT F @Y G o« g A g @
€ 7 zafae ¥ar wa 58 &9 7 $5 10
rayr Aoy ?

Shri Anil K. Chanda: It is a fact
that the progress has not been very
satisfactory. But the reason, as I said,
is that this new wing wag created
only a few months ago and up till
now all the posts have not been filled
up. Apart from that, it is found that
considering the workload of this wing
some ‘more additional posts would be
necessary and the Chief Engincer has
prepared a schedulee. We have
approached the Home Ministry and
Finance Ministry for the creation of
these new posts.

Shri A. M_ Tarlq: With reference
to part (a) of the question, the hon.
Deputy Minister has stated that it is
rather early to assess the progress
effected by the crestion of this wing
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It is repetition of the same answer
which he gave on 27th April 1861,
when he said that it is rather too0 early
to assess the improvements effected
on the formation of the Wing. He has
repeated the same reply after 7 or 8
months. May I know the reason for
there being no progress at all and how
long will it take to make some pro-
gress?

Shri Anil K. Chanda: It is for the
purpose of expediting the work trat a
new wing had been created. Afte:
all, it was opened only six or seven
months ago, and the work is scattered
all over the country. Most of the
work is very small in nature and in
distant parts of the country wherg it
is difficult to get a contractor to do
the work and so, very often, it has
to be done departmentally.

Shri 8. C. Samanta: May I know
whether the spceial wing ot the
CPWD which has beén formed will
1n any way be able to clear the arrears
before the end of thig year and also
cover new works in 1961-62?

Shri Ani} K. Chanda: [ am afraid,
1 am not in a position w give a spe-
cific answer to the question. But the
very fact that more officers have been
put intv this work and a new wing
has been created obviously indicate
that mwore work would be done.
During the Third Plan the Communi-
cations Ministry desire to have consi-
derable uugmentation of their work,
and it ig because of thig that ! said
that our Chief Engineer considers that
there should be some more posts creat-
ed, and we have already approached
the Home and Finance Ministries for
the sanction of these posts.

oft we wio fyadt : & oy 1AM
wigm ¢ fe war ¢@ oy ¥ g ewrt
§ fr orez ove 2ofiaTe & fora oY 9g
fufewnm wardy ot ft Ul qw Wzt
w1 m §, st gv oy (wfwen st aardy
wi 71§, o o ¢ fwar w9 ?
Shri Aall K Ohanda: No, Bir, 1

belleve the hon. Member wants infor
mation about a particular building. 1
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do not know how it was put to use.
It has been given over to the P. & T.
Department and it is for them to put
the building to the best use.

Shri M. L, Dwivedi: He has not
replied to the second part of the
question. What is the cost of the
present building to be constructed?

Shri Anil K. Chanda: I am afraid,
the hon. Member will have to ask a
separate question.

Shri Bangshi Thakur: In view of
the fact that the Government of India
have allotted money for the construc-
tion of a posts and telegraphs office
building in Agartala, because the pre-
sent old building does not accommo-
date the ever-increasing volume of
work, as the money 1s allowed to
lapse every year, may I know whe-
ther the construction work will be
taken up thig year or not?

Shri Anil K. Chanda: As far as 1
know, there may be a 100,000 build-
ings for the department in this coun-
try. How can ] answer about each
and every building off-hand? If the
hon. Members could write to me abou!
any particular building, I will supply
the information.

Shri Bangshi Thakur: Every year
money is allotted and every year the
money is lapsing.

Mr. Speaker: Probably, the hon.
Member wants fair distribution among
the States.

Shri Anil K, Chanda: So far as the
engineering work in that particular
State is concerned, they had hardly
any organisation of their own. There-
fore, of necessity there has been some
delay in the execution of works in
Tripura State.

Shri Yadav Narayan Jadhav: May I
know whether any tentative plan has
been prepared for this purpose that
places having a population of one
lakh and more will be covered with-
in the naxt five years.

Shri Anil K Chanda: It is for the
Communicationg Ministry to decide
whether they would like us to do that.
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Shri Anil K. Chanda: The hon.
Member's question referred to the
nature of the construction and, there-
fore, 1 gave a description of the works
that would be undertaken. As far as
1 know, in 1961-62 the work contem-
p'ated would cost about Rs. 2 crores,
.y 1952-63 Rs. 3 crores and so on; ihat
is to say. an additional construclion of
a crore is contemplated every year.
vear.

Export of Iron-ure

*867. Shri Damani: Will the Minis-
ter of Comnrierce and Inductry be
pleased to state:

(a) whether State Trading Corpora-
ticn of India has becn successful in
negotiating long-term agreements tor
the sale of ron-ore to fore‘gn count-
tries; and

(b) if so, the details thereof?

The Minister of Commerce (Shri
Kanungo): (a) Yes, Sir.

(b) A statemen' showing the long
term agreements concluded with
various countries for supply of Iron
Ore, is placed on the Table of the
House. [Sec Appendix III, annexure
No. 22A].

Shri Damani; According to the
statement, & sale of two million tons
of iron ore has been negotiated with
Japan over a period of five ycars. May
1 know how the terms and conditions
of this new sale compere with our
previous sales to Japan?

Shri Kanunge: The price for sach
year is concluded by negotistion. The
prices are fixed on terms of interna-
tional prices ruling at that time. Tor





